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FORM A

PUBLIC ANNOUNCEMENT
[Under Regulation & of the Insalvency and Bankruplcy Board of India
{Inscivency Resolution Process for Corporale Persons) Regulations, 2016)
FOR TH oy DN OF THE CREDITORS OF
RUBY BUILDESTATES PRIVATE LIMITED

RELEVANT PARTICULARS
1.|Name of Corporate Debtor Ruby Buildestates Private Limited

2. | Dafa of incarparafion of Corporabe Debor  [09.0E 2007

3. | Authority under which Corporate Debior is |Registrar of Companies — Jaipur
incorporabad [ registerad

4. | Corporabe Id-Bnhh.' Mo ! Limitad Liabilky U4 5201 RI200TPTC O24000
Iden@ication Mo. of Corparate Delior

5. | Address of the registered cffice and UMIT MO. 22-26/315-38, 3rd Floor, Oribit Mall Arcade
primcipal office (if ary) of Corporate Debior | International, Ajmer Road Jaipur-302006
& | Insglvancy commencemant data in 17.05,.2024

respact of Comporate Debdor
7_ | Estimaled date of dosure of insolwency 13.11.2024 (180th day from the Insolwemncy

rEesolufion Drosess nmnrrha'tusl'rmd.a'l-a{a-. 1705 2004}

E. |Mame and Registration numiber of the Garima Diggiwal

insakency professional acting as Inbesim Reg. Na.: |IBENIPA-OI1-P-0201&2020- 20213158
Resoludion Profesaional AFA Valid upto @ Z5008/2024

8| Addres=s & email of the interim resolution |91, Meji Colony, Mabiya MNagar, Jaipur, Rajastihan- 302017
professional, as regisiered with the board | | Email: garima2B86@gmail .com

16| Address and a-mail fo be ssed for 91, Moji Colony, Mahiya MNagar, laipur, Rajasten- 202017
cormespandence with the bnterim Email: cirp_rubybuildestates@grmad. com
Rasolulion Prolessional

11.| Last dabe for submission of claims 31.05.2024 (1-4th dey from the daie of appointment of

IRP Lo 1705, 2084)
1z cm‘:rm ¥ arry, under clause (o) | Alloiteas under a Risal Eslale Project as per

of sub-gacton (B4 of section 2, ascertained | dauss (1) of Section 5 {B] of the Insclvency
by e Inlarim Rasclution Profassional and Bankmupicy Code, 2016,
13| Names ufrﬂ\mm identied| 1. Mir. Anoop Bhatia

oaclias ofcrediiors|  Regm. Mo EEMPA-CI:H.'F\-P':HMMIN B-Ar1SM1969

inadassithres namsshfaan:h class) 2. Mr. Soarabh M

Regm. No.- HEMF'.&.-I:I:I1.TP-PU1EEE'ED1S~H1B.I‘I20-I?
3. Mir. Vishru Upadhyay

Regn. No. IEEUPA-DOTP-NO0153201 B-200 511843

14/ (a) Relevant forms and a) Web ink: hittps www. ibbi.govinbomeddownl cads:
(b} Details of aushorized reprasantatives | [b] Can be oblained by sending a mail 1o abowve
ara avaiable ai: manticnsd amail ids.

Motice ks hereby ghven thal the Hon'ble National Company Law Tribunal has ordened the commence maesn
of a conporate insolency resolution precess of Rulby Bulldestates Private Limited on 17tk May 2024,
The creditors of Ruby Buildestates Private Limited, are hereby caled upon o submit their claims with
procf on or before 31,05.2024 o the inberim resobuiion professional &t the address meniioned againsi
endny Mo, 10
The finandal credifors shall submit Shair claims with prood by electronic means cnly. Al cthar cradilorsmay
submil Tha claims with proodin person, by postor by elecironic maans.,
Submission of false or misleading proofs of claim shall attract penalties. Sdi-
Garima Diggiwal
Interim Resclution Professional for Ruby Bulldestates Lmited
Date : 2005 2024 Regn. No.: IBEIIPA-0011P-P-02018/2020-2021/13158
Place: Jaipur Authorisation of Assignment (AFA): A81/13158/02250524/ 105760 |
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